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MR. SPEAKER : Hon. members should
appreciate my difficulties also. Yesterday the
question was raised about information to the
mrembers about the rejectivn of calling  atten-
tion motions. I have seen the past records.
When they were intioduced, there were | or
2 or 3. But now they are in dozens. The
practice that we have been following in the
past few years is that we just put on record
the calling attention motion which is accep-
ted and all the others are deemed to have been
not accepted, But if theit calling attention
motion is not accepted for one particular day,
hon members will be at liberty to repeat it.
But after all it is very difficult to acceptall
of them. It is the moat difficult task to sclect
one out of so many. [ hope all of you would
kindly appreciate 1.
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Mearine Products Export Dev. 8
Asthority Bill

PROF. MADHU DANDAVATE (Raja-
pur) : Sometimes you reject the Call Atten-
tion Motion and sometimes you keep it
peading.

SHRI INDRAJIT GUPTA : Ou particu-
lar day, you may consider more than one
calling attention motion to be of substantial
importanee, but you cannot admit more than
one on that particular day. You may decide
to choose another one, which you would like
to keep pending. At least those members
whose calling attention motions have been
kept pending  like that by you can be
informed about it.

MR. SPEAKER : That is a very reason-
able request. I can do that.

SHRI RAJ BAHADUR : The Minister of
BEducation will make a statement on  the 28th
on the I. I, T.

MR. SPEAKER : Then, what was all
this about ? Mr, Banerjee could not wait !

SHRI RAJ BAHADUR : He could have
done it without raiting it so vehemently and
taking so much time

MR. SPEAKER: I am s sorry, You
have been able to satisfly hum ; T could not
do that.

SHRI S. M. DANERJEE : You have
satisfird me, Sir. That is why I have not
walked out.

MR. SPEAKER * When I said that it
will go to next week, you did not agree, hut
when the minister gives the date next week
you agree.

SHRI S, M. BANERJEE : Please louk
mnto the reeord. I aad, for I 1. T. next
week, but for the textile mills, T said this
week.

11.19 hre.

MARINE PRODUCTS EXFORT DEVE-
LOPMENT AUTHORITY BILL*

THE DBEFUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : Sir, on hehalf of Shri
L. N. Mishea, I beg to inove for jeave to
introduce & Bill to provide for the establishe
ment of an Autherity for the development
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of the marine products industry under the
control of the Unjon and for matters connec-
ted thercwith.

MR. SPEAKER : The question is

“That leave be granted to introduce a
Bill to provide for the establishment of an
Authority for the development of the
manne products industry under the
rontrol of the Union and for matters
connected therewith.”

The motwan was adopted

SHRI A. C. GEORGE : I introduce® the
Bill

11.20 hrs.

GENERAL BUDGET, 1972-73—GENERAL
DISCUSSION—Contd

MR SPEAKER : We will now take up
the general discussion on  the budget. When
would the Minister like to reply ?

THE. MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN): I was told
that I have to reply at 430 or 5 O'Clock
4.30 would be all right.

MR SPEAKER : Yes; later on, we
have to take up Vote on Account. Now, Shri
K. R. Ganesh may continue his speech, He
has already taken 19 minutes.

THE. MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R,
GANESH) : Mr. Speaker, Sir, one of the
criticisms of the budget proposals has been
that the corporate sector has been left untouchs
e«d. As far as the corporate sector is conceroe
ed, the mgoificance of this year's modifications
can be best asesed in the background of
changes cffcated last year. A number of
changes have been effected last year by the
Finance Minister. Even before that, when the
Prime Midster introduced the budget, she
had effected & number of changes. This year's
change itseif will bring about Rs. 13.5 crores
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for 1972-73. These have to be judged in the
context of the requrements of the national
economy in the context of allowing productive
forces to grow so that we may be able to step
them up.

Another way of looking at this budget 1
to apply the proposals made in the budget to
the touchstone of the various national policies
to which this government is commutted. The
national policics are that we want to have
rapid growth of our economy, we want to
achieve social justice and we want to achieve
sclf-reliance. In my remarks yesterday I had
indicated that the budget has to be seen with-
in the context of the other proposals and the
total strategy that the government has been
pursuing in the country, on the basis of the
fact that the national economy has to grow
and that the public sector has to be putin a
commanding position.

I would submit that the public scctor has
already been putin acommanding position. Its
total investment 13 more thanRs 5,400 crores.
Apart from the 97 public undertakings, there
are 14 more public sector projects which are
under comstruction o in the last stage of
consideration. They are  the Bengal-Assam
Refinery and Petro-chemical complex, Haldia
(West Bengal) Refinery, Haldia (West Bengal)
Fertilizer Project, Korba (Madhya Pradesh)
Aluminium Project, Ramgundam (Andhra
Pradesh) Fertilizer Project, Talcher (Orisa)
Fertilizer Project, three steel  plants at Salem,
Visakhapatoam and Vijayanagram, Scooter
Praject (Uttar Pradesh), Lucknow, expansion
of the Alloy Stecl Plant, Copper Project at
Khetri, Pump and Compresor Plant at
Allahabad, cxpansion of Bokaro steel plant
and Durgapur steel plant, and the Aromatic
and Petro-chemical complex at Koyali. With
these projects which are already under consi-
deration, the public sector would have
#cquired & tremendous commanding pusition.

I would aisa submit that in the process of

aur task for reducing uational disparities and
reducing the social and ecanomic power of
the monopolists, govorament have taken
various steps. With the entire financial insti-
tutions in the hands of the government, the
fourteen nationalisod banks and the varions
other longeterm finsnclal institutions, and
with the decision to convert government loans
into equity and sharing the management of
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